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out in tn i l  pockets of Nilgiris, Tarnil- 
d u .  Following Aprvedic Research 
Proiectp are already in operation in 
the State : 

(1 ) Dr. A. Lakshmipati Rescarch 
Centre for Ayurveda, Madras. 

(2) Literary Research Unit (Ayur- 
veda), VHS. Madras. 

_I 

(3  1 Capt. Srinivasmurthy Drug 
Research Institute for A?w- 
veda, Madras. 

In view of this. there is no p r o p 1  
to set up another Ayrvcdic Research 
Centre in Siltiris Khty  in Tamilnadu. 

3261. SHRl C. P. MUDALA 
GIRIYAPPA : Win the Minister of 
WELFARE be pleased to state : 

(a) whether the Gwemment arc 
aware of begging amongst Children: 

(b) if so, the steps proposed to be 
taken by the Government to tackle this 
problem; 

(c) whetha the Union Government 
have formulated any scheme to re- 
habilitate such children who fall prey 
to beggary. if so, the details thctcof: 
and 

(dl if not, mms t h m f  
THE MINISTER OF WELFARE 

(SHRI STTARAM KESRI) : (a1 Yes. 
Sir. 

(b) to (d) Then is no scheme 
exclusively for the welfare of w a r  
c h h .  The Juvcnilt Justice Act. 
1986 has ken enforced in the cauntrv. 
CxcePt in the' Sate of Jammu & 
KRshmir; rislPc 2nd October 1987. 

ddiDqacat juveniles the Act 
a* the pmtccticrn. 

- -- -- 

treatment, development and rehabili- 
tation of neglected juveniles includmg 
those who are found begging. 

[Translation] 

Amo8llt Suctiolwl for R q m b k d  
Cdolri of Karolbagh, Dthi 

3262. SHRI KALKA DAS : Will 
the Minister of URBAN DEWLOP- 
MENT bc pleased to state : 

(a ) thc amount recently sanctioned 
hy Dclhi Municipal Corpor&tion for 
stirting developmental works in 
rcylariscd colonies of Karolbagh 
areas: cdony-wise: and 

(b) the details of the developmen- 
tal works likely to be started in the 
current year alongwith the amount to 
be incurred thereon separately, cokmy- 
wise ? 

THE MINISTER OF STATE FOR 
URBAN DEVELOPWNT (SHRI 
31. ARUNACHALAM) : (a) and 
(b b The information is beiog collected 
and will be laid on the Table of the 
Sabha. . -  

3263. SHRI KASHIRAM RANA : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be p W  to 
state : 

(a) whether supply positicm of 
medicines for the patients who visit 
All India Institute of Medical Sciences 
and other Civernmtnt hospiu is not 
satisfactory: and 

(h) if so. the detairls of tfrt stqm. 
the Government ptoposc to t8k in 
this regard 3 



- - -  -- -- --- 
THE MlNfSTER OF STATE IN 

TH13 MIPJBTRY OF HEALTH AND 
FAMILY WEEFARE (SHRIMATI 
D. K. THARADEV1 SIDDHAR- 
THA) : (a) No Sir. evcry eQfort is 
made to provide life saving and 
essmtial drugs to the patients parti- 
cularly in the wards and casualty in 
A ~ ~ Z S  as well as other Government 
hospitals in Dclhi. 

(b) The position of availability of 
life saving essential drugs in tht hm- 
pit& is constantly being monitored 
hy the concerned authorities. 

3264. SHRI TElSMGHRAO 
BHWLE : Win the Minister of 
URBAN DEVELOPMENT be w a s  
C d t o ~ :  

(a) whttber some land belonging 
to bK railways in Gmtcr Bombay 
was rcrrtad wt to a q m a t i v c  hcmsing 
oocit&s for providing housing to slum 
dPRcl l f fX:  and 

(b) if so, the details there& and 
tk progress made in providing b 
i qbo lp ls - j l l tbear~ r?  

-- - -*- 

land per amrmn and the Sa8e Oo4Wt- 
ment have shifted 83 huhnente fFarn 
railway fgnd at M e h i  Nagar-Vidjrtt 
Vihar m to thiq land nt Rhandup. 

3265. SHRI RAM NARAIN 
BERWA : Will the Minister of WEL- 
FARE be pleased rn state : 

(a )  the details of recommendations 
madc by the Cammissionet of 
Schedukd C a s k s  aad Schsdulad 
Tribes (Twenty Eighth Report) in 
regard to the development and eca- 
nomic iiplihmmt of these Casm for 
ia induoinn in the Eiphth Five Year 
Plan: and 

(b) if so. tht rtactiwr of dre Union 
GovefilllKm thcreto? 

THE MINISTER OF WELFARE 
(SHRI SITARAM W 1 )  : (a) Thc  
Summary of R~xrmmmdatlons cm- 
tained in the TWenty eighth R q m t  of 
the C-lsJZonct for M U M  
Casm and Schedakd TrSbes drmdy 
l a 3 d o n ~ T a M c o f t h e H ~ o b e m a y  
kindly be m. 


